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NAME OF THE COMPANY: Sh. Davinder P Kalri Shareholder
V/s.
M/s. Panthera Developers Pvt. Ltd. & ors.
SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the
Companies Act 2013.
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Order

The matter has been transferred from Court No. II and fixed for proper orders.

i 9.2016.
List on 29.9.20 A1 |

(CHIEF JUSTICE M.M. KUMAR)
* PRESIDENT
...--""f‘r_;—_ "'\f-«‘:f_;-{?"‘\jﬁ
(S.K. MOHAPATRA)
MEMBER (T)

22™ August, 2016
(P.K. Sud}



